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of thr Fourth Plan period has, if 
anything, been worse' be deleted. 

(iv) Instead of the existing senlence in 
lines 17 to 20, uamely, 'In 1966-67, 
the approved outlay was only 52% 
of what it should have been aecord-
ing to the full schematic require-
ment in the current year, it has 
come down to 40%', substitute the 
following: 'In 1966·67, the approv· 
ed outlay wal only 52% of the full 
requirements under the schematic 
pattern while in 1967·68, the 
percentaae went down to 42%. 

The question, it may be mentioned, did 
n(' t come up for oral answer. 

12.01 lin. 

CALLING ATTENTION TO MATTER OF 
URGENT PUBLIC IMPORTANCE 
Uncertainty 09.r Indo·Nepal Tal" 

SHRI E. K. NAYANAR (Palgltat): 
Sir, I call the attention of the M,nister of 
Poreian Trade to the rollowing matter of 
urgent public importance and request that 
he may make a statement thereon : 

"Reported uncertainty prevailing over 
the nellt round of Indo·Nepal talk, on 
trade and transit." 

THE MINISTER OF FOREIGN 
TRADE (SHRI L. N. MISHRA) : Mr. 
Speaker, Sir, The Treaty of Trade and 
Transit between India and Nepal whlc:h was 
concluded in 1960 came to an end on the 
31st of October, 1970. There had been lOme 
frank and friendly exchanp of viCWI over the 
put few months on the arrangementl to be 
made beJond the 31st October. These 
helped indentify the iuues. 

It hal been the carneat endeavoul of 
the Go.ernment of India to find mutually 
acceptable and beneficial arl'llD&Cmcnts for 
trade and transit which while helpinl Nepal 
to muimise the export olf goods of Nepalese 
orllin to India and to third countries and 
facilitatinB the import of goods needed for 
consumption in Nepal or for the develop-
roeIIt of tbe economy of Nepal, will take 
care to avoid diversions and distortions 
b8rmful to India', economic interest or 
iQjurious to Indian economic policies. 

A team of officials of His Majesty's 
Government of Nepal came to New Delhi 
on the 25th October and had discussions 
with officials of the Government of India. 
The Minister for Industry and Commerce of 
His Majesty's Government of Nepal also 
visited New Delhi. The Nepalese Delegation 
returned to Kathmandu on the lst of 
November. It has been agreed between the 
two Governments that the current negotia. 
tions will be resumed by the middle of 
November and will be concluded during the 
course of the month. A delegation of 
officials from Nepal is expected in New 
Delhi tommorrow to resume disculSions on 
the details of the new arranacmentl for 
transit and for mutual trade. 

Meanwhile, in order to avoid disloca-
tion In mutual trade and difficulties to the 
people on either side of the border, existi .. 
arrangements for mutual trade and transit 
have been continued. 

Witb the close and friendly relation. 
between India and Nepal I have every hope 
that mutual satisfactory arrangements will 
be evoIoved ellpeditioualy. 

SHRI E. K. NAY ANAR : We are ex' 
pecting the oIIIc:ials' team', arrival in New 
Delhi tomorrow and today we are dial:utain& 
about tbe trade pact, the attitude of the 
Government of India in rcprd to tbat 
treaty, and after ten years of trade dealings 
bow it happened that it lapsed on tbe 31st 
October. 

Acoordinllo .tatistiCi ladia's trade with 
Nepal in the past few year. was : 

1966-67 Imports-Rs. 12.2 crores 
ElIports-Rs.21.0 crores 
Benefit - Rs. 8.8 crores, 

1967·68 

1968-69 

Imports-Rs. 15.1 cror.,.. 
EXDorll-Rs. 18.4 crores. 
Benefit -RI. 3.3 crOres. 
Import,- Rs. 14.1 crores 
Ellports-Rs. 24.7 crom 
Benefit -. Rs. 10.6 crores 

Now the trade facility with Nepal ha. 
lapsed after ten years. I want to know why 
Our neighbouring countries are hostile 
towards India. We should re-examine all 
these things. 

With Ceylon we arc not in friendly terms 
witb them and we have a dispute over 
Kacbativu. India is isolated from the 
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neipbourml countries. We have no friendly 
relations with Pakistan. Same is the case 
with China. Now our trade pact with 
Nepal bas lapsed. Recently Nepal signed 
trade paels with China, Soviet Union and 
other coootries. Most of the goods imported 
from tbese countries find their way inlo 
Indian market. In black market and white 
market we can get these commodilies. India 
and Nepal has differences at diff~rent levels 
on many issues. Indo·Nepalese co-operation 
bepn in 19S2 onwards. (I) Minor border 
dispute over 41 sq. miles of territory around 
Sus'a area is not settled. (2) Then came 
Ihe demand (f Nepal regarding withdrawal 
of Indian personnel from border checkposts. 
They demanded that the Indian Military 
Uaison Group m Nepal should be wound 
up. (3) Nepal demanded transit facilities 
for Nepal's trade with Pakistan. India said 
that trade facilities will be provided on a 
reciprocal basis. India uraed Nepalese 
exports into this country based on imported 
raw mr;terlals should be regulated. These 
mainly related to stainless stcel products and 
synthrtic fabrics. At the same time Nepal 
wanta India to adopt a more liberal attitude 
towards the growing export trade of Nepal. 

Now some anlHndian campaign is going 
on imide Nepal. Some political Parties are 
campailninl againsl India. The Nepalese 
Commerce and Industries Minisler, Mr. Nev 
RIij Suhcdi charsed that India is obstructing 
the Nepal's trade. I don't know whether 
it Is correct or not. The Govemment musl 
clarify thaI position. 

The World Bank Team's suggestion 
reprdill8 conllrnction of a bighway in 
Nepal il not helpful to India. Tho World 
Bank team suaaested the construction of the 
Nalional Hilhway linking Katbmandu valley 
with the Nepalese Terai and India and tbe 
reel of tbe world. The Study Team sugsested 
tbal tho road sbould run along the Bagmali 
riYw benk. Tbls has croated an ill fcelina 
for India in Nepal. Indian industrialists' 
attitude regarding starting a textile mill in 
Nepal also created bed fcelmp. 

MR. SPEAKER : I am fed up of 
remiDdill8 you. The moment I do it YOU 
insult the Speaker. I am fed up of remind-
iIIl every time since the last one yoar about 
the procedure of this thins and that thill8. 
KiDdly uk • queltioo for clarification. 
Don't make a speech. 

SHRI E. K. NAYANAR : I am sayin. 
that Indo-Nepal relations are not 85 !lood a. 
we want them to be. The trade and tranlit 
treaty which was there for the past ten 
years is allowed to lapse. I want to know 
the reason. I want to examine thC!e things. 
At tbe same time. an anti-India campaign is 
going on there. This is being spear-headed 
by some political le.!ders. Mr. Klrtl Nidbi 
Eista who was a former Prime Minister of 
Nepal cbarged that India should not block 
the trade. May I know what all steps 
Govemment are !loing to take to improve 
trade relations witb Nepal and clarify India's 
position 1 Will tbe Govemment have some 
rethinking and take constructive and helpful 
steps to improve relations not only with 
Nepal, but witb our otber neigbbourinl 
coUDtrie., to improve tbe trade development 
of India and tbe prosperity of Indian trade 1 

SHRI L. N. MISHRA : We are in a 
very delicate stage of negotiations, The 
deleption is coming tomorrow. It will nol 
be advi.able for me to give all the points 
that we are takina up witb tbe delelllltioo. 
About the differences in our point of view 
with Nepal, I would like to asy ontrigbt 
that tbere are very few pointa of difference 
on trade matters and there i. no question 
of many ditrereacrs. We are having good 
relations wilh Nepal on many matten. 
There misht be some differences of opinion 
on some points, but they are nnt many. 
Sucb types of statement I arc unfair, 
especially coming from a Member of Indian 
Parliament. The India-Nepal trade has 
increased manyfold in the course of tb_ 
lut few )'Oars. Wbereas Nspa)'s trade with 
third c:ountries was only 2 million dollars 
in 1962-63, it bas increased to 20 millioa 
dollars in 19f8-69-10 times improvement. 
This is wbat is the position in respect of 
Nepal's trade with third country. Thill is 
tbe position in these S or 6 yea.s. We have 
provided facilities for that. 

About other neilhbouriDg collntries also, 
I wish to lay that we have very good 
relations witb Ceylon, we have got very 
iliad relations on trade with Burna also. 
Only yesterday I have had a dilCussion with 
the Delega!ion from Burma and they were 
very much satisfied with the discussion. 
Similarly, wltb Afghanistan. our trade is 
improvin •. 

On our seneral policy in tr ade matters, 
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[Shri L. N. Mishra] 
I wish to say this. We have never wished 
to place any obstructions in transit facilities 
to Nepal. In fact, tho facilities we have 
prnvided over the sixties have helped Nepal 
to secure a manyfold increase in its trade 
with third countries. We are prepared to 
provide even hetter facilities for their transit 
trade in the port of Calcutta, despite our 
weilknown difficulties in that port. 

In respect of mutual trade we have so 
far been shatin. our goods and services with 
them on an equal basis as if the two 
markets form two independent parts of a 
lingle hall. It is for His Majesty's Govern-
ment to consider whether they would like 
this position to end. So far as we are 
concerned we would like to do all that we 
can to help the speedy development of 
Nepalese economy and its diversification and 
industrialisation. 
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(C.A) 

~'Tr~II~'lft~~~ 
q'h: ~iJ rn ~ m tT ~ ~ f~/f it 
~ ~ 'I"'fiijf ~ I 

SHRI RANGA (Srikalculam): Are they 
Dot workiog in close co.."eratioD and 
consultation with their Fore'go Minister ? 

SHRI R. BARUA (Iorhat) : It appean 
ftom tbe Nepalese statemeot that tbey, 
beiog a land.locked couotry, are not riven 
interoatlooal facilities for traosit of trade by 
lodia That is the geoeral complaiot and 
main propaganda against India. What are 
the facilities that we are not in a position 
to offer tbem according to the internat;onal 
code? Secondly, how is it tbat these two 
friendly countries have not been able to 
iron out their mutual differences through 
diplomatic channels, and how is it that, on 
the other hand, we bave aI/owed Pakistan 
and China to come mu~b closer to Nepal ? 

SHRI L. N. MISHRA: AccordiOl to 
tbe inletaational convention, any land·locked 
country has got a rigbt to bave access to _. 
aDd tbal we have given. Tbey have got acceu 
to 8ee through Calcutta, and there cannot be 
any two opinions on tbis matter. About 
o,ber matters which are po!itical. I would 
not like to say anything. but about transit 
I can say po,;tiYely that Nepal will bave 
free transit of goods originating (rom Nepal 
to go to any third country that tbey like to 
send them to. and they will bave access to 
Calcutta port . 

SHRI HEM BARUA (Mangaldal) : I 
wrote to you about one tbing urgent tbls 
morning. 

MR. SPEAKER : I ha ve seen it : she is 
not here. 

SHRI HEM BARUA: When she comes 
hack would you aok her to clarify the 
position? . (l~te"upfionr) About the sale 
of arms by the United States to Pakistan 
and their expla'lation that it was one time 
exception she is reported to have said like 
that to Mr. Rogers .. ( flreTruprlo .. ) Will 
you ask her to clarify the po.ition ? 

MR. SPEAKER: I receive something 
new every day from you; J take II like tbat. 
She is not here. When she comes J shall 
send il to her. I expect something every 
mornill8 frOID you. I am careful aboul tllaJ. 
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smt NATH PAl (llajapur) : I am 
glad you have admitted Mr. Llmaye's 
privilege motion. What bas happened to 
mine ? When i. the enquiry eapccted to be 
Oftr? 

MR. SPEAKER: I do not think that 
you should ask about it: I shall myself tell 
you when the enq'liry is over. 

SHRI NATH PAl: It I. part of our 
duty: are you remindinll the Defence 
Minister to complete it ... ([nr"'''Jlrfon. ) 

MR. SPEAKER. : Kindly do not repeat 
It every day. Unless yeu give some noticc, 
it is not possible for me to dccide. I gavc 
my ruling yesterday : they arc pending. 

SHRI NATH PAl: You have wilhheld 
yoU! ruliog : you arc .till considering il. You 
IU'C a distinguished lawyer : it is nol a 
ruling ... ([n1e""Jllion.} 

MR. SPEAKER: Whether It Is an 
observalion or ruling. you take it like Ihat. 
Unless I hear from Ihe hon. Minister tbat 
I shall not decide about it : It will be kept 
pending. 

SHRI NATH PAl : Please ketp remind· 
ing him 10 complele Ibe enquiry. 

SHRI UMANATH (Pudukkollai): I do 
not wail till the enquiry i. over. My 
privilege molion is on Ihe reply of the hon. 
Minisler Ihat he will nol place Henderson 
Brookes reporl on the Table of the House. 
That docs not require an enquiry that is 
pending in the Defencc Ministry. You can 
decide on it. 

MR. SPEAKER.: It Is pending wilh 
me ; I have not decided on it. You should 
ask me in the Chamber and not get up like 
this in the House. I 8m readily available 
in the Chamber and you can ask me about 
it. I can ask the Minisler. Please do not 
raiae It every day in tbe HOD e ... 
(/",er'''Jllio".) Mr. Limaye's motion is in 
order. I tbink he should ask the leave of 
tbe House. Shall I read it? Or he can 
read It. 

12.35 brl, 

QUESTION OF PRIVILEGE 

Re. Illegal Custody of Sbrl Mad" 
Llmaye 
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